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Allegations AgaInst High Go.erumenl Official. 

2070. SHRI HARDAYAL DEVGUN : 
SHRI SITARAM KESRI: 

Will the Minister of HOME AFFAIRS 
be pleased lostate : 

(a) whether Government ha,e looked 
into cases of forgery and fraud in which 
very h 19b Government officials and some 
literary figures have been involved, as 
reported in the 'Hindustan Times' t~  

22nd Decemher, 1968 ; 
(b) whether an Inquiry has also liten 

made into the use of nllmes, leiter· heads 
blank and ot her material etc. by some 
forgerers ; 

(c) if so, the results thereof and the 
names of the investigating agency: 

(d) It,e action taken hy Government 
in the malter; and 

(e) if no action has heen taken In the 
maller, the time by which the invOBti8a. 
tions are likely to be started and com-
pleted ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME Al'FAIRS : 
(SHRI VIDYA CHARANSHUKLA): {Ill 
Two sucb cases have cOOle to notice. One 
relates to the usc by a private indiyidual of 
for8ed recommendatory leiters purportln8 
to be from a hilh official of Government 
of IndIa and the other reldtes to fradlJlont 
printinl ond publication of Hladi book. 

purporllng 10 haye been written by a well-
known HindI autbor. 

(b) to (e). Cases haye been regislered 
on bolll these Inddents and are under 
investiption by Central Bureau of Inves-
tigation. On finalisation of the Inyestiga-
tion, action will be taken in accordance 
with law. 

BrIdie o.er GilD a at Mirzapur 

2071. SHIU K, LAKKAPPA : 
DR. SUSHILA NAYAR : 

Will Ihe Miniater of SHIPPING AND 
TRANSPORT be pleased to state: 

(a) whether Ihe proposal 10 construct 
a bridge over tbe Ganla river at Mirzapur 
has been dropped by the Government of 
India; and 

(b) If so, Ihe reasons therefor 1 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OP PARLIAMENTARY 
AFFAIRS AND IN THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
IQBAL SINGH); (a) and (b). The pro-
posed bridge over Ihe Ganga at Mirzapur 
would fall 00 a State Road. The Uttar 
Pradesh Government are, tberefore, con-
cerned with its construction. They propose 
to include It in their Fourth Five Year 
Plan and haye asked for Central loan assis-
tance for Ihi. work. A decision on the 
State Government's request for loan assis-
tance can, however, be laken only after the 
Fourth Fiye Year Plan ~ been finalised. 

Bridge o.er GaDga al "'lIallabad 

2072. SHRI D. N. PATODlA: Will 
the Minister of SHIPPING AND TRANS-
PORT be pleased to s\.ate : 

(a) whether It is a facl Ihal the World's 
noted bridge desilner Dr. Fritz Leonhardt 
during his visit to India recently held dis-
cussions with the Deputy Prime Mlnisler 
about the design of the proposed bridle 
across lhe "GaJIIII River al AUanabad ; 

(b) if .0, tbe iasuea that were disculled 
with Ihe Doted bridle archllect aDd whe-
tber he will be <I"oci aled with Ihe desl,n-
Ina of Ihe bridge ; and 

(c) If not, wbetber hi. views will be 
tak_ net or It» tMI delia- 'Of the 
brldp? 




